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Ne. DA 1082 of 9%

Present ¢ Hon'ble Mr,D,Purkayastha, Judicial Member

PARTHA BHUIN

Vs ,
UNION OF INDIA & ORS,

For the applibant ¢ None

For the respondents: Mr,M.5,8anerjee, counsel
Heard on & 8.9,98 | Order on : 8,9,98
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None appears for the épplicant} Mr.M.S,.Banerjee, eounsel

adpears for the respondents. It is found from the record that on the
last eccassion élso none aspeared for the asplicant. The application
. ~ . .

 i{s therefore dismissed for default. Ne order as to costs,
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